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Defective Case Register from 2024-05-07 to 2024-05-07

SI.NO.

Filing No

Advocate for
Petioner/Caveator

Date of
objection

Defects as per S.R.

D-WP(C)/20321/2024

GYAN S.

2024-05-

5-SECOND COPY OF PETITION NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

SAMANTRAY 07 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
PUT UP THE MATTER AFTER OBTAINING
THE SECOND COPY
o >024.05. -RECEIPT SHOWING SERV.COPY TO
2 |2 NTC08602024 ADY - AG/CG/IT/CT/ETC.NOT FILED.
;- CHANDRAKANTA 2024-05- 3 ¢ (it ORIRE SR DY O
ABLAPL/13797/2024 NAYAK 07 : :
6-RECEIPT SHOWING SERV.COPY TO
MOHENDRA _— AG/CG/IT/CT/ETC.NOT FILED.
4 |D-CRLA/13623/2024 ﬁ%ﬁgﬂm 07 DISCREPANCIES IN THE AGE OF
APPELLANT, DEPONENT AND
DECLARATION BE RECONCILED
o >024.05. [6-RECEIPT SHOWING SERV.COPY TO
5 ONTC04222024 ADY - AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
6  D-WP(C)/20660/2024 ?MKAT%OI%%/IAR 3224'05 " 0-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
DR. BINODA 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
7 D-WP(C)204432024 5 BEODA D
PAGE 25.30,34,38 NOT NEAT AND LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
NIHAR RANJAN  [2024-05-

8 D-WP(C)202642024 | LAS KA - AG/CG/IT/CT/ETC.NOT FILED.
- sunoassan s ST SHONNG SV COPV T
ABLAPL/13697/2024 DASH 07 : :

6-RECEIPT SHOWING SERV.COPY TO
BIUAY KUMAR  2024-05-
10 |D-WP(C)/20652/2024| > AY & - AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUNSHINE 2024-05-
11 D-wanos272024  [ZOPSHIE 2D AG/CG/IT/CT/ETC.NOT FILED.



javascript: window.print();

6-RECEIPT SHOWING SERV.COPY TO

D- SABYASACHI  [2024-05-
12 O NTCR05872004 itoiea - AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
ASHOK KUMAR  [2024-05- [6-RECEIPT SHOWING SERV.COPY TO
13 |D-WP(C)20418/2024|, \ 07 AG/CG/IT/CT/ETC.NOT FILED.
24-LIMITATION NOT IN TIME / EXPIRED.
2024-05-
14 ID-WA/20576/2024 |AVIJIT PAL - | DELAY OF 7 DAYS 2. CODE NOT
INDICATED
5.SECOND COPY OF PETITION NOT FILED.
PRADEEPTA 2024-05- | 10-SUBJECT CODE NOT
15 [D-WP(C)220303/2024 | i iAR SWAIN (07 FURNISHED/INCORRECTLY MENTIONED
o >024.05. 6-RECEIPT SHOWING SERV.COPY TO
16 | bL13815/2004 RAMDAS ACHARY ) AG/CG/IT/CT/ETC.NOT FILED.
" AN 25 TSIV SRVCOPY T
ABLAPL/13800/2024| CHHATOI 07 : :
6-RECEIPT SHOWING SERV.COPY TO
KUNAL KUMAR  h024-05. [AG/CG/IT/CT/ETC.NOT FILED.
I8 |D-WP(C)/20218/2024| G0N -
LEGIBLE COPY OF PAGE 20 21 TO BE
FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF TRIAL/APPELLATE
D- 2024-05- (COURT ORDER NOT FILED
19 | cRLMA/13600/2024 (AROBINDAROUT | 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
LEGIBLE COPY OF PAGE 21,22 NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
o D ADV 2024-05- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/20184/2024 ' 07
C.T NOT PROPERLY ADDRESSED
1 D AREP/20033/2024 |A K DE 2024-05- |1.LEGIBLE COPY OF PAGE 32 TO 35 NOT
07 FILED
- moRs srras (RICHSIONNG ROy T
BLAPL/13702/2024 |NARAYAN ROUT |07 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25.NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
DR. BINODA 2024-05- PHONE NUMBERS OF ALL THE SIGNING
23 |D-WP(C)20307/2024|\ ;\1AR MISHRA |07 ADVOCATES NOT INDICATED

1.PAGE 28,29,30,34,35,36,38 NOT NEAT AND
LEGIBLE 2.ASSESSMENT SLIP NOT
SIGNED BY ADVOCATE




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

i |D- ADV 2024-05-
CONTC/20121/2024 07 1.CODE IS WRONG 2.INDEX IS WRONGLY
PAGEMARKED
6-RECEIPT SHOWING SERV.COPY TO

os  |b-CRLA/L3640/2024 }g\& RANJAN (2)224-05- AG/CG/IT/CT/ETC.NOT FILED.

CODE INDICATED BUT NOT IN 2ND COPY
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

26 RiSL APL/13512/2024 E&I\f&?g\?% 3(7)24'05 " |19 .-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

BIJAY KUMAR  [2024-05-
27 |D-WP(C)20581/2024| > A S - AG/CG/IT/CT/ETC.NOT FILED.
LAXMAN 2024-05- [PUT UP FOR S.R AFTER FILING OF

28 ID-WP(C)/19658/2024|,p A pHAN 07 SECOND COPY

29 ID-WP(C)/20616/2024NTHAL RATH 3224'05 " IPAGE 70 TO 73 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO

30 [D-WP(C)/20249/2024 QE;TYA NARAYN (2)224'05 " |AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

- . 5024.05. AG/CG/IT/CT/ETC.NOT FILED.

CONTC/20213/2024 07 OCCUPATION OF DEPONENT NOT STATED
IN AFFIDAVIT
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

SUNSHINE 2024-05-
32 [D-wA20ss024 3 DR AG/CG/IT/CT/ETC.NOT FILED.

AU FEE RS. 2.25 NOT PAID

o. >024.05. 6-RECEIPT SHOWING SERV.COPY TO

B ooNTCR04992004 ADY - AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT

D ADV 2024-05- [FURNISHED.

CONTC/20024/2024 : 07 19.-UNDERTAKING FOR NON FILING OF

TRANSLATED COPY NOT FILED

NEAT COPY OF PAGE 18 TO BE FILED




35

D-WP(C)/20054/2024

MANOJ KUMAR
PANDA

2024-05-
07

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

8-CAUSE TITLE NOT IN ORDER.

TIGMANSHU 2024-05-
36 |D-WP(C)/20476/2024 | 1 ATk 07 OP NO 2.3 NOT PROPERLY DESCRIBED i.c.
AGE NOT FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25.NAMES IN CAPITAL
SADASIVA PATRA [2024-05- [LETTERS/ENROLMENT NUMBERS/MOBILE
37 |D-WP(C)20240/2024 07 PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
1.LEGIBLE COPY OF PAGE 11 NOT FILED
>024.05. [6-RECEIPT SHOWING SERV.COPY TO
38 |D-WP(C)20270/2024 KARTIK KURMY |20 AG/CG/IT/CT/ETC.NOT FILED.
> 024-05. | .DATE OF JUDGEMENT OF THE COURT
39 |D-FA0/20579/2024 |SOMNATHROY | 20°*"%°"|BELOW INCORRECTLY FURNISHED IN
THE BEING AGGRIEVED STATEMENT
o >024.05. [-RECEIPT SHOWING SERV.COPY TO
490 | o i3711200s NIKITATRIPATHY 2 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF TRIAL/APPELLATE
SUKANTA KUMAR [2024-05-
41 D-WR(0)20271/2024 3 Ui ) - COURT ORDER NOT FILED
1.LEGIBLE COPY OF PAGE 13,14 TO BE
FILED
" oA KUAR 2 TSIV STV T
ABLAPL/13699/2024 PATRI 07 : :
6-RECEIPT SHOWING SERV.COPY TO
BANSHIDHAR  2024-05-
43 |D-WR(C)204562024| D> IO - AG/CG/IT/CT/ETC.NOT FILED.
- cxvon, s ST SOV SRR
ABLAPL/13818/2024 KUMAR DASH 107 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
DHANANJAYA  2024-05-
45 |D-FAO/20561/2024 |\ rinpy 07 1. V.NAMA EXECUTED BUT A.4 SIGNED

DIFFERENTLY 2.AGES OF CLAIMANTS BE
RECTIFIED AS PER LOWER COURT C.T




6-RECEIPT SHOWING SERV.COPY TO

DR. BINODA 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
46 |D-WP(C)/20439/2024| A 1AR MISHRA |07
PAGE 30,34,35,38 NOT NEAT AND LEGIBLE
£024.05. |19-UNDERTAKING FOR NON FILING OF
47  |D-WP(C)/20622/2024 NIHAL RATH 07 TRANSLATED COPY NOT FILED
3-AUTHENTICATION FEE IS DEFICIENT.
SUKANTA KUMAR [2024-05- [6-RECEIPT SHOWING SERV.COPY TO
48 [D-CMP20347/2024 | AvAK (2) 07 AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
o D IEEVANIYOTI 5024.05. |STAMPED,EXECUTED,ACCEPTED.
MACA/11338/2024  IMOHANTY 07 THIS MAY BE REGD. WP(C) AS AWARD IS
NIL.
D. 2024.05. [0-RECEIPT SHOWING SERV.COPY TO
50 | CONTC20354/2004 |ADY- P AG/CG/IT/CT/ETC.NOT FILED.
2024.05. [0-RECEIPT SHOWING SERV.COPY TO
51 |D-WP(C)/20266/2024|SAIBRATA RATH | AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
CONTC/20550/2024 [MOHANTY 07 - :
NOT PROPERLY ADDRESSED
D. 2024.05. [6-RECEIPT SHOWING SERV.COPY TO
53 |BLAPL/13770/2024 |ARVEET MISHRA | AG/CG/IT/CT/ETC.NOT FILED.
o D BIOY £024.05. [24-LIMITATION NOT IN TIME / EXPIRED.
MACA/20569/2024 |DASMOHAPATRA |07 | DELAY OF 209 DAYS
6-RECEIPT SHOWING SERV.COPY TO
s D SOUBHAGYA £024.05. [AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/13713/2024 [KUMAR DASH 07 Petition age not tally with cause title and
rejection order.
. D PRASANT KUMAR 2uz¢05. T RECEIPT SHOWING SERVCOPY 10
ABLAPL/13812/2024|BARIK 07 : -
6-RECEIPT SHOWING SERV.COPY TO
57  |D-WP(C)/20425/2024 giIgOK KUMAR 3224'05 " |AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
sg |D- BHAGABAT 2024-05- [30-OTHER DEFECT (IF ANY)
BLAPL/13766/2024 |[PRASAD RATH |07
1.In index synopsis and date chart not mentioned.
2.Page no.27 not neat and legible.
1. AUTHORISATION TO SWEAR THE
59 [D-CMP/203662024 1D SANANDA 02405 |\ FRIDAVIT ON BEHALF OF OTHER PETNR

NOT FURNISHED 2.ANNX 1 NOT LEGIBLE




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

6 |D- SAROJKUMAR  [2024-05- [30-OTHER DEFECT (IF ANY)
ABLAPL/13808/2024 MISHRA 07
1.In prayer portion C.T.case no.182/2022 is not
tally with cause title.
6-RECEIPT SHOWING SERV.COPY TO
61 D-WP(C)/20301/2024 BRUNDABAN 2024-05- AG/CG/IT/CT/ETC.NOT FILED.
ROUT 07
6-RECEIPT SHOWING SERV.COPY TO
o D MANOJ KUMAR  1024-05. AG/CG/IT/CT/ETC.NOT FILED.
CONTC/20552/2024 [MOHANTY 07 1.C.T NOT PROPERLY ADDRESSED 2.PAGE
10 NOT LEGIBLE
5 D DURLLABIA  auzeas. ERECEIDT SHOWING SERVCOPVTO
ABLAPL/13736/2024 RANJAN MISHRA (07 . .
D. 2024-05. [6-RECEIPT SHOWING SERV.COPY TO
64 | BLAPL/137752004 ARUEET MISHRA |- AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
D- SAMBEET 2024-05-
65 |CRLMC/13459/2024 [PATTANAYAK (07 TRANSLATED COPY NOT FILED
SL NO. NOT CORRECTLY MENTIONED IN
INDEX
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
66 |D-WP(C)20225/2024 0B BOPA05 s NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
6-RECEIPT SHOWING SERV.COPY TO
67  |D-CRLA/13747/2024 PEBABRATA 2024-05- AG/CG/IT/CT/ETC.NOT FILED.
DASH 07
6-RECEIPT SHOWING SERV.COPY TO
BISHNU PRASAD [2024-05-
68 D-CRLA/13681/2024 |;o°\ piian o7 AG/CG/IT/CT/ETC.NOT FILED.
69  |D-WP(C)/20230/2024 ANUP UDAYA 2024-05- |6-RECEIPT SHOWING SERV.COPY TO
SENAPATI 07 AG/CG/IT/CT/ETC.NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE




APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO

D- SURESH KUMAR  |2024-05-

0 | A PLI3768/2024 TENA - AG/CG/IT/CT/ETC.NOT FILED.

71 [P PRASANT KUMAR (2024-05- ig/]i:%%i};/TcsTP/IlgTvgggTsﬁﬁ\égopY o

ABLAPL/13811/2024 BARIK 07 : :
AUROBINDA 2024-05- |ADDRESS TO HONBLE COURT NOT
72 |D-MATA/20509/2024 |5\ - A A TK 07 FURNISHED
DWARIKA 5024.05. 6-RECEIPT SHOWING SERV.COPY TO
73 D-WP(C)/20204/2024PRASAD - AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
6-RECEIPT SHOWING SERV.COPY TO
o. 5024-05. AG/CG/IT/CT/ETC.NOT FILED.

T4 bLiasen0as AMITBISWAL 20 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
24-LIMITATION NOT IN TIME / EXPIRED.

75 |D-FAO/20381/2024 E%ﬁﬁgngH ALl 3324‘05‘ 1.DELAY OF 5 DAYS 2.PAGE 5 OF THE
APPEAL MEMO FILED WITHOUT SIGN OF
ADVOCATE

- sntaDAPRASAD s EAECHITSHOWIG STRVCORY T

CRLMC/13696/2024 |DASH 07 : :
o. >024.05. 6-RECEIPT SHOWING SERV.COPY TO

7 CoNTC02 12004 ADY. - AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY

o |D- GOKULANANDA  [2024-05- |STAMPED,EXECUTED,ACCEPTED.

BLAPL/13750/2024 |SAHU 07 30-OTHER DEFECT (IF ANY)
1. Page nos.11 to 14 not neat. 2. Name of the
petitioner on V.nama not tally with Cause title.
o. >024.05. 6-RECEIPT SHOWING SERV.COPY TO

9 CoNTC02542004 APV - AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

80 |D-WP(C)/20272/2024 5 HOK KUMAR 180240311 ANNX 3 1S NOT ATTESTED AS TRUE
COPIES 2.ANNX 4 NOT FILED
3.PARAGRAPHS OF WP ARE NOT
CORRECTLY NUMBERED

o >024.05. 6-RECEIPT SHOWING SERV.COPY TO

81 | ooNTC04002004 APV - AG/CG/IT/CT/ETC.NOT FILED.

82 |D-WP(C)/20441/2024/DR. BINODA 2024-05- |6-RECEIPT SHOWING SERV.COPY TO

KUMAR MISHRA 07 AG/CG/IT/CT/ETC.NOT FILED.




PAGE 28,29,31,35,36 NOT NEAT AND
LEGIBLE

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-05-
83 | NTCm0352/2004 ADY: - AG/CG/IT/CT/ETC.NOT FILED.
s |- NITYANANDA  2024-05- (00 b e N r L ED,
ABLAPL/13799/2024 MOHAPATRA |07 : :
s |- DALIRANI 202405 (£ 50 e O T FILED,
ABLAPL/13745/2024 BEHURAY 07 : :
% D ASHOK KUMAR 202405~ 50 Cincnen UNeEEn
BLAPL/13700/2024 |BEHERA 07 : :
o, >024.05. 6-RECEIPT SHOWING SERV.COPY TO
87 oONTCR0274004 APV - AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
88 ID-WP(C)/20237/2024 ?SDASWA PATRA 1302405 | ETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
o > 024.05. 6-RECEIPT SHOWING SERV.COPY TO
89 NTCm01102024 ADY: - AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
0 o REV/13570/2004 K i e 202405 15 CERTIFIED COPY OF TRIAL/APPELLATE
» AGA. COURT ORDER NOT FILED
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
ACHYUTANANDA 2024-05- APPEARING IN THE
o1 D-WP(C)20492/202415 5 TRAY 07 PETITION/APPEAL/APPLICATION
1.DATE IS NOT MENTIONED IN
DECLARATION PORTION OF AFFIDAVIT
BY NOTARY
92 |D-CMP/20060/2024 %}fﬁ KUMAR (2)224'05' C.FEE OF RS 6 /- NOT PAID IN VNAMA
o, >024.05. 6-RECEIPT SHOWING SERV.COPY TO
9B NTCR0518/2004 ADY: - AG/CG/IT/CT/ETC.NOT FILED.
94 |D-WP(C)20286/2024 RANJAN KUMAR |2024-05- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
NAYAK 07 NOT FILED.

14-NOT PROPERLY INDEXED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER




SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

1. ANNEX 1 NOT NEAT AND LEGIBLE 2.
PETN. AND INDEX NOT PROPERLU PAGE
MARKED

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-05-
95 | ooNTCR05462024 ADY - AG/CG/IT/CT/ETC.NOT FILED.
o >024.05. -RECEIPT SHOWING SERV.COPY TO
96 | ooNTCR05002024 ADY - AG/CG/IT/CT/ETC.NOT FILED.
o. >024.05. -RECEIPT SHOWING SERV.COPY TO
97 | oNTC00282024 APV - AG/CG/IT/CT/ETC.NOT FILED.
o. >024.05.. -RECEIPT SHOWING SERV.COPY TO
98 | OONTC200802024 APV - AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PAWAN KUMAR  |2024-05-
99 |D-WP(C)/19693/2024 | AT R - AG/CG/IT/CT/ETC.NOT FILED.
" oo ks CEECETSIONNGSERCOPTO
CONTC/20331/2024 |[KUMAR SAHOO |07 ' -
6-RECEIPT SHOWING SERV.COPY TO
AMITABH 2024-05-
101 [D-WR(C)/20087/2024 1ol - AG/CG/IT/CT/ETC.NOT FILED.
>024.05. [6-RECEIPT SHOWING SERV.COPY TO
102 |D-WP(C)120174/2024| AMITAV DAS - AG/CG/IT/CT/ETC.NOT FILED.
1 INDEX.SYNOPSIS.DATE CHART AND
BURGA EACH PAGE OF WP IN 2ND COPY ARE NOT
2024-05- [SIGNED BY COUNSEL 2.ANNX IN 2ND
103 ID-WP(C)/17996/2024 ﬁgﬁﬁNA 07 COPY OF WP ARE NOT ATTESTED AS TRUE
COPIES 3.PARAGRAPHS OF WP ARE NOT
CORRECTLY NUMBERED
" oupeera) s HECEIT SHONNG SERVCORY T
ABLAPL/13764/2024PANDA 07 : :
o. >024.05. -RECEIPT SHOWING SERV.COPY TO
105 |00\ ea0511/2004 APV - AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
106  |D-WP(C)/20132/2024 ggléADA NANDA 3(7)24'05 " |AG/CGAT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
07 |- MANOJ KUMAR  [2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/20554/2024 [MOHANTY 07
C.T NOT PROPERLY ADDRESSED
108 |D- JUGALA KISHORE [2024-05- [6-RECEIPT SHOWING SERV.COPY TO
BLAPL/13743/2024 |PANDA 07 AG/CG/IT/CT/ETC.NOT FILED.

30-OTHER DEFECT (IF ANY)




1.F.I.LR.No. 102 dated.24.04.2024 under
Annexure-1 not tally with para-2 of the petition.

109

D-WP(C)/20657/2024

AKASH KUMAR
PATTAJOSHI

2024-05-
07

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT

110 |D-WP(C)/20137/2024 i‘gﬁ‘g& (2)224'05 " INUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
25-NAMES IN CAPITAL
i P RAMESH KUMAR 2024-05- [LETTERS/ENROLMENT NUMBERS/MOBILE
TRPCRL/13683/2024 |SAHU 07 PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
PETITION NOT CORRECTLY PAGINATED
o D astutost aneas. §RECEIT SHOWING SERVCOPYTO
CONTC/20440/2024 [MOHANTA 07 : '
s 2 JUGALA KISHORE [2024-05- ({00 ien o0 NOT FILED, |
BLAPL/13722/2024 |[PANDA 07 : '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
114  |D-WP(C)/20246/2024 (SS‘DASIVA PATRA (2)224'05 " [LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
3-AUTHENTICATION FEE IS DEFICIENT.
20-VERNACULAR CERTIFICATE NOT
NIRANJAN 2024-05- [FURNISHED.
115 |D-CMP/20324/2024 | op o ) PATRA |07
1.DEFICIT AUTHENTICATION FEE OF RS
1.10 /- NOT FILED
116 |D-WP(C)/20210/2024 SANJAY KUMAR  |2024-05- 23-NOMENCLATURE NOT CORRECTLY
BEHERA 07 FURNISHED .

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED




1.AGE OF OP NOT FURNISHED 2.ANNX 1
AND 2 ARE NOT ATTESTED AS TRUE
COPIES 3.THIS MAY BE REGD AS CMP

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF

117 1I3)L APL/13809/2024 AMIT BISWAL (2)324'05 " ITRANSLATED COPY NOT FILED
30-OTHER DEFECT (IF ANY)
1.Page no.6 not neat and legible.

D- 2024-05- 6-RECEIPT SHOWING SERV.COPY TO

118 CONTC/20429/2024 ADV 07 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
LALATENDU 2024-05-

119 |D-WP(C)/20488/2024 KANUNGO 07 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

120 D- BIBHU PRASAD  |2024-05- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/13728/2024 DAS 07
Occupation of the Deponent on affidavit not
furnished.
1-COURT FEE IS DEFICIENT.
18-CERTIFIED COPY OF TRIAL/APPELLATE
121 |D-RSA20053/2024 SORANTAKUMARR024-05- |5 7p 1 GRDER NOT FILED
NAYAK 07
DCF OF RS. 144.75 NOT PAID
6-RECEIPT SHOWING SERV.COPY TO
122 D- PRADEEP KUMAR [2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/13695/2024 DAS 07
Petition not correctly addressed to Honble Court
NEELAKANTHA  [2024-05- [1.AFFIDAVIT NOT IN PROPER FORMAT AS

123 ID-WP(C)/20431/2024 PANDA 07 PER RULE 3 ,CHAPTER 6 OF OHC RULE

6-RECEIPT SHOWING SERV.COPY TO
LALATENDU 2024-05-

124 | D-WP(C)/20430/2024 SAMAL 07 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
CHANDRAKANTA 2024-05- AG/CG/IT/CT/ETC.NOT FILED.

125 |D-FAO/20234/2024 NAYAK 07
1.ANNX 4 NOT ATTESTED 2.LEGIBLE COPY
OF PAGE 11 TO BE FILED

D- 2024-05- 6-RECEIPT SHOWING SERV.COPY TO

126 CONTC/20363/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.

o b surs KuvaR 202405 SRECEITTSHOWING SERVCOPY TO

ABLAPL/13771/2024 |JENA 07 : :
6-RECEIPT SHOWING SERV.COPY TO

128 | D-WP(C)/20420/2024 giIgOK KUMAR (2)224_05- AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-05- 6-RECEIPT SHOWING SERV.COPY TO

129 CMAPL/20189/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

130 |D-WP(C)/20276/2024 SAIBRATA RATH |20°40>7|AG/CGIT/CT/ETC.NOT FILED.

LEGIBLE COPY OF PAGE 43 NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

131 [D-WP(C)/20275/2024 SRSHAYA RUMAR[3024-03- 1, 0 G1Ty/CT/ETC.NOT FILED.

DORA 07
5-SECOND COPY OF PETITION NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
KHAGESWAR ~ 2024-05- 25-NAMES IN CAPITAL

132 D-WP(C)2049722024 | R A 07 LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
6-RECEIPT SHOWING SERV.COPY TO

o. >024.05. AG/CG/IT/CT/ETC.NOT FILED.

133 o iagor0ns | AMITBISWAL |20 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED,
19-UNDERTAKING FOR NON FILING OF

134 |D-WP(C)20216/2024 KUNAL KUMAR [2024-05- TRANSLATED COPY NOT FILED

SWAIN 07
1.LEGIBLE COPY OF PAGE 16,17,75,82 TO
BE FILED 2.PAGE 22 IS NOT CORRECTLY
EXHIBITED
1.C.COPY OF IMPUGNED ORDER UNDER
ANX 3 AND REJECTION ORDER UNDER
NIRANJAN SINGH [2024-05- |[ANNX 5 NOT FILED 2.THE APPEAL

135 ID-MATA/19418/2024 | | 07 SHOULD CONFINED TO ONE ORDER .PUT
UP FOR S.R AFTER REMOVAL OF ABOVE
DEFECT
18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED

136 |[D-CMP/203642024 | DIDESANANDA 302405115 NDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

137 |D-CRLA/13604/2024 1A YANTA KRUMAR 12024-05-1 0.6 1pyc1/ETC NOT FILED.

MAJHI 07

CONTC/20371/2024 |JENA 07 : :

3o D BISHNU BRATA  [2024-05- |STATE MAY NOT BE MADE A NECESSARY
TRP(C)/20123/2024 |SINGH 07 PARTY

o NG BiARs s RCEIFSHONIG SERVCORY T
CRLMC/13556/2024 [DAS 07 : :

41 |2 LAXMIDHAR 200405~ (L0 conionin O G P FILED,
ABLAPL/13749/2024 DASH 07 : :




18-CERTIFIED COPY OF TRIAL/APPELLATE

BYOMOKESH  [2024-05-
142 |D-CMP/20334/2024 |0\ 2 S & COURT ORDER NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
143 |D-WP(C)/20417/2024 gi}SIOK KUMAR 3(7)24'05 " |AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BISWARANJAN  [2024-05-
144 |D-WP(C)/20335/2024| >y RN AN 20 AG/CG/IT/CT/ETC.NOT FILED.
o. >024-05. 6-RECEIPT SHOWING SERV.COPY TO
145 |00 momaannns ADY. - AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-05-
146 | on va13630/2024 APV - PUT UP WITH CRLLP 73/2015 FOR S.R
o. 5024-05. 6-RECEIPT SHOWING SERV.COPY TO
147 |2 Tem0a362004 ADY. & AG/CG/IT/CT/ETC.NOT FILED.
o. 5024-05. 6-RECEIPT SHOWING SERV.COPY TO
148 | 00N TC/20540/2004 [SATYAIIT SAMAL [ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
149 |D-WP(C)/20479/2024 BHARAT JALLI  00°4 0>~ AG/CGIT/CT/ETC.NOT FILED.
PAGE 37 UNDER ANNX 5 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
so P AJIT KUMAR 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/13760/2024 |MOHANTY 07
Annexure-2 not marked on the file.
51 |P- PVSNANAIL 202405 (08 i e OTFILED,
BLAPL/13709/2024 |ACHARY 07 : :
6-RECEIPT SHOWING SERV.COPY TO
o D . 5024-05. IAG/CG/IT/CT/ETC.NOT FILED.
CONTC/20120/2024 07 1.CODE SEEMS TO BE WRONG 2.INDEX IS
INCORRECTLY PAGEMARKED
153 |- AMIVAKUMAR 2024-05- (08 i o e e,
CONTC/20367/2024 MOHANTY 07 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
154 |D-WP(C)/20292/2024 I\DA%SDRA NATH 3324'05 " LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
ss D AGA 2024-05- PROVISION OF LAW TO BE CORRECTED
GCRLA/13904/2024 | 07 AFTER CONVERSION
156 |- BUAY KUMAR  2024-05- (08 i e O G TFILED,
ABLAPL/13803/2024 BEHERA 07 : :




6-RECEIPT SHOWING SERV.COPY TO

D- DIPTI RANJAN 2024-05-

157 | CRLMA/11970/2024 [MOHAPATRA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

158 |D-WP(C)/20284/2024 gglsllg PRASAD 3(7)24'05 " |AG/CG/IT/CT/ETC.NOT FILED.

D. 2024.05. |0-RECEIPT SHOWING SERV.COPY TO

159 | CONTC04722004 APV o7 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-05-

160 | \MAPL20167/2004 ADV: 07 COPY OF DISMISSAL ORDER NOT FILED

1.C.FEE OF RS 45 /- NOT PAID 2.ADDRESS
BIDYADHAR 2024-05- |OF THE RESPONDENT NOT TALLY WITH

161 |D-RFA/20112/2024  |pp A DHAN 07 THE ADDRESS OF THE PETNR FURNISHED
IN COURT BELOW
6-RECEIPT SHOWING SERV.COPY TO

ACHYUTANANDA [2024-05-

162 |D-WP(C)/20339/2024 5, o N ATK 07 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
GYANESWAR 2024-05-

163 |D-WP(C)/20553/2024|¢ s rpATITY 07 AG/CG/IT/CT/ETC.NOT FILED.

D. £024.05. |0-RECEIPT SHOWING SERV.COPY TO

164 | S ONTC20279/2004 [ADV: o7 AG/CG/IT/CT/ETC.NOT FILED.

o sucHIT KuvAR zozeos. S ECEITT SHOWING SERY COPY TO

BLAPL/13754/2024 |[NAYAK 07 . .
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
2024-05- |AG/CG/IT/CT/ETC.NOT FILED.

166 |D-RSA/19896/2024 |VIJAYAKAR 07 18-CERTIFIED COPY OF TRIAL/APPELLATE

COURT ORDER NOT FILED
D. 2024.05. |0-RECEIPT SHOWING SERV.COPY TO

167 | CONTC/205922004 APV 07 AG/CG/IT/CT/ETC.NOT FILED.

D. £024.05. |0-RECEIPT SHOWING SERV.COPY TO

168 | S ONTC20574/2004 APV 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

KHAGESWAR 2024-05-

169 |D-WP(C)/20496/2024 |5 ion 07 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
8-CAUSE TITLE NOT IN ORDER.
18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED

GOUTAM 2024-05- 20-VERNACULAR CERTIFICATE NOT

170 D-CMP20357/2024 |~y AR AN ROUT |07 FURNISHED.

AU fee RS. 1.10 not paid 2. STATUS OF THE
PARTIES IN COURT BELOW NOT
FURNISHED




6-RECEIPT SHOWING SERV.COPY TO

171 [D-CRLA/13569/2024 [yryt YA RANIAN 3024051, 0 G1Ty/CT/ETC.NOT FILED.
MULIA 07
6-RECEIPT SHOWING SERV.COPY TO
172 |D-WP(C)/20712/2024 DEBENDRA NATH 12024-05- AG/CG/IT/CT/ETC.NOT FILED.
MISRA 07
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
173 |P- RAJIB LOCHAN  [2024-05- [30-OTHER DEFECT (IF ANY)
BLAPL/13739/2024 |PATTNAIK 07
1. Rejection order dated.02.05.2024 under
Annexure-2 not tally with para-5 of the petition.
6-RECEIPT SHOWING SERV.COPY TO
174  |D-WP(C)/20423/2024 ‘SiI;OK KUMAR (2)324'05 " |AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
e D IEEVANIYOTI £024.05. [STAMPED,EXECUTED,ACCEPTED.
MACA/11336/2024  MOHANTY 07 MAY BE REGD. AS WP(C) AS IMPUGNED
AWARD IS NIL.
D. £024.05. |0-RECEIPT SHOWING SERV.COPY TO
176 | RLMC/13680/2024 PAYDEEP PAL o7 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DR. BINODA 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
177 |D-WP(C)/20442/2024 | 3 ' 0 MISHRA |07
PAGE 25,30,34 NOT NEAT AND LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
178 |P- GOPAL KRISHNA [2024-05- [30-OTHER DEFECT (IF ANY)
ABLAPL/13778/2024 NAYAK 07
1.F.I.R.n0.0180 dtd.23.04.2024 under Annexure-
2 not tally with index.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
MAHENDRA 2024-05- ADVOCATES NOT INDICATED
179 ID-WP(C)20261/2024 o0 ATAP SINGH (07 29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
PETNR NO.2 NOT CORRECTLY DESCRIBED
180 |D- BIGYAN KUMAR  [2024-05- [4-AFFIDAVIT/VERIFICATION NOT PROPER.
BLAPL/13891/2024 |SHARMA 07 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.




10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

Occupation not mentioned in the affidavit. Date
of rejection order not tally with Index.

D- 2024-05-
181 CONTC/19117/2024 ADV 07 PLACE IT WITH CONNECTED RECORD
3-AUTHENTICATION FEE IS DEFICIENT.
D- 2024-05- 6-RECEIPT SHOWING SERV.COPY TO
182 CONTC/20484/2024 ADV 07 AG/CG/IT/CT/ETC.NOT FILED.
AU FEE RS. 2/- NOT PAID
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-05- |AG/CG/IT/CT/ETC.NOT FILED.
183 IBLAPL/13758/2004 (ANITASAHOO 4
Page nos. 14, 15, 16 not neat.
6-RECEIPT SHOWING SERV.COPY TO
184 | D-WP(C)/20281/2024 AKSHAYA KUMAR [2024-05- AG/CG/IT/CT/ETC.NOT FILED.
DORA 07
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
185 D- PRADEEP KUMAR [2024-05-
MACA/20406/2024 |MISHRA 07 1.INDEX AND P.B NOT SIGNED BY
ADVOCATE 2.0CCUPATION OF DEPONENT
NOT STATED
D- 2024-05- 6-RECEIPT SHOWING SERV.COPY TO
186 CONTC/20030/2024 ADV 07 AG/CG/IT/CT/ETC.NOT FILED.
s SAMARENDRA  2024-05- (X0 o cp e O NOT FILED, |
CRLMC/13576/2024 | BAHADUR 07 ) :
D- 2024-05- 6-RECEIPT SHOWING SERV.COPY TO
188 CONTC/20548/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
PLACE FOR S.R AFTER FURNISHING OF
189 |D-LAA/20265/2024 ?ﬁi?olélé?AR 3(7)24_05_ VALUE OF APPEAL AND COURT FEE
PAYABLE ON THE APPEAL
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
100 D- BIBUDHENDRA  2024-05- II\IIE)I;I“FI:?E i;})EGIBLE ATTESTED ANNEXURES
CRLMC/13574/2024 [ KUMAR RATH 07 )

NEAT COPY OF PAGE 9,16,18,19 TO BE

FILED




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 07-05-2024 (CASES FILED BEFORE 2024)

Sl

no.

Filing Number

Case Number

Advocate for
Petioner/Caveator

Defects as per S.R.

WP(C)/11907/2023

WP(C)//

SUBIR PALIT

1. COURT FEE IS
DEFICIENT.

2. VALUATION OF
PROPERTY NOT MADE

RVWPET/88/2016

RVWPET/88/2016

SR.S.C.SandME

OTHERS. AFFIDAVIT NOT
IN PROPER FORMAT AS
PER RULE 3 CHAPTER 6 OF
OHC RULES

RVWPET/123/2016

RVWPET/123/2016

OTHERS. DELAY OF 12
DAYS

OTHERS. AFFIDAVIT NOT
IN PROPER FORMAT AS
PER RULE 3 CHAPTER 6 OF
OHC RULES

24. LIMITATION NOT IN
TIME / EXPIRED.

RVWPET/217/2016

RVWPET/217/2016

M/S.B.H.MOHANTY

OTHERS. AFFIDAVIT NOT
IN PROPER FORMAT AS
PER RULE 3 CHAPTER 6 OF
OHC RULES

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT
FILED.

RVWPET/171/2016

RVWPET/171/2016

SR.S.C.SandME

OTHERS. AFFIDAVIT NOT
IN PROPER FORMAT AS
PER RULE 3 CHAPTER 6 OF
OHC RULES

RVWPET/336/2016

RVWPET/336/2016

SR.S.C.SandME

OTHERS. AFFIDAVIT NOT
IN PROPER FORMAT AS
PER RULE 3 CHAPTER 6 OF
OHC RULES

OTHERS. THE ADDRESS OF
PETNR NO.1 NOT TALLY
WITH THE ADDRESS
GIVEN IN WP(C) 19679/2015




CRLMA/28/2021

CRLMA/28/2021

ADV

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/ITICT/IETC.NOT
FILED.

CMAPL/639/2023

CMAPL/639/2023

ADV.

OTHERS. COPY OF
DISMISSAL ORDER NOT
FILED

4.
AFFIDAVIT/VERIFICATION
NOT PROPER.

16. PETITION/APPEAL NOT
IN TIME

RVWPET/8/2017

RVWPET/8/2017

3. AUTHENTICATION FEE
IS DEFICIENT.

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/ITICT/ETC.NOT
FILED.

10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

16. PETITION/APPEAL NOT
IN TIME

10

RVWPET/80/2017

RVWPET/80/2017

3. AUTHENTICATION FEE
IS DEFICIENT.

16. PETITION/APPEAL NOT
IN TIME

11

RVWPET/85/2017

RVWPET/85/2017

M/S.BHASKAR
CH.PANDA

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT
FILED.

16. PETITION/APPEAL NOT
IN TIME

12

WP(C)/16917/2011

WP(C)/16917/2011

MR. R.C.RAY

13

ABLAPL/4108/2021

ABLAPL/4108/2021

DURGA PRASAD
JENA

OTHERS. THE NAME OF
PETNR 4 NOT TALLY WITH
THE FIR

4.
AFFIDAVIT/VERIFICATION
NOT PROPER.

6. RECEIPT SHOWING
SERV.COPY TO




AG/CG/IT/ICT/IETC.NOT
FILED.

11. NEAT,LEGIBLE
ATTESTED ANNEXURES
NOT FILED.

19. UNDERTAKING FOR
NON FILING OF
TRANSLATED COPY NOT
FILED

14

ABLAPL/15848/2021

ABLAPL/15848/2021

SAHASRA JYOTI
NANDA

OTHERS. AGE OF OP 2 NOT
FURNISHED

4.
AFFIDAVIT/VERIFICATION
NOT PROPER.

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT
FILED.

19. UNDERTAKING FOR
NON FILING OF
TRANSLATED COPY NOT
FILED

15

CMAPL/175/2023

CMAPL/175/2023

SASANKA SEKHAR
SAHOO

9. PROVISION OF LAW NOT
FURNISHED ON TOP OF
CAUSE TITLE.

16

RVWPET/227/2016

RVWPET/227/2016

M/S.B.P.SATPATHY

OTHERS. OHCBAW FEE OF
RS 50 /- NOT PAID
OTHERS. OHCACW FEE OF
RS 10 /- NOT PAID
OTHERS. AFFIDAVIT NOT
IN PROPER FORMAT AS
PER RULE 3 CHAPTER 6 OF
OHC RULES

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/IETC.NOT
FILED.

17

RVWPET/235/2015

RVWPET/235/2015

S.C.SandME

OTHERS. OHCBAW FEE OF
RS 50 /- NOT PAID
OTHERS. AFFIDAVIT NOT
IN PROPER FORMAT AS




PER RULE 3 CHAPTER 6 OF
OHC RULES

18

RVWPET/238/2015

RVWPET/238/2015

S.C.SandME

OTHERS. AFFIDAVIT NOT
IN PROPER FORMAT AS
PER RULE 3 CHAPTER 6 OF
OHC RULES






